
1599 Written Answers [ RAJYA SABHA ] to Questions 1600 
 

t[THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (PROF. V. K. R. V. 
RAO): (a) and (b) Two statements are placed 
on the Table of Sabha (See Appendix LXIX, 
Anne-xure Nos. 36 and 37) Annexure No. 36 
covers all cases dealt with by the Ministry of 
Education and Youth Services. Annexure No. 
37 covers cases dealt with under the Colombo 
Plan and Special Commonwealth African 
Assistance Plan by the Ministry of Finance in 
the Department of Economic Affairs, with all 
available information. ] 

 

t[Bus   SERVICE FOR   PLACES OF TOURIST 
INTEREST IN MADHYA    PRADESH 

574. SHRI NIRANJAN VARMA: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state 
whether any arrangements have been 
made by Government for running a tourist 
bus-service between the prominent 
archaeological sites of Sanchi, Vidisha, 
Udaygiri, Gyaraspur,      Badoh      and 
Udaypur in Madhya Pradesh with a view to 
acquainting the tourists with these sites ?  ] 

t[THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
The Madhya Pradesh State Transport 
Corporation operates passenger but sevices 
between (i) Bhopal-Sanchi-Vidisha; (ii) 
Vidisha-Gyaraspur and (iii) Vidisha-Udaipur. 
Passenger buses are not operated to Udaygiri 
and Badoh. No separate tourist bus services 
exist at present, but the State Government has 
plans to introduce them shortly.] 

JUDICIAL      COMMISSION   IN      UPADHAYA 
MURDER CASE 

575. SHRI JAGAT NARAIN : 
DR. (MRS.) MANGLADEVITAL- 

WAR: SHRI M. SRINIVASA 
REDDY : SHRI NIRANJAN 
VARMA: 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) Whether it is a fact that some Members 
of Parliament have recently urged the 
Central Government to appoint a Judicial 
Commission to inquire into the circums 
tances leading to the death of Shri Deen- 
dayal Upadhaya, a former Jan Sangh 
President;   and 

(b) If so, the reaction of Government 
thereto ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) Yes,   
Madam. 

(b) The judgment of the Sessions Judge has 
been forwarded to the Government of Uttar 
Pradesh who will consider whether any appeal 
should be filed against the acquittal of the two 
accused persons, and the decision of the 
Government of Uttar Pradesh is awaited. 

 


